FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF SNG REALESTATE PRIVATE LIMITED

RELEVANT PARTICULARS

Name of corporate debtor

SNG REALESTATE PRIVATE LIMITED

Date of incorporation of corporate debtor 17/11/2008
3. | Authority under which corporate debtor is | Ministry of Corporate Affairs (ROC Jaipur-Rajasthan)
incorporated / registered
4. | Corporate Identity No. / Limited Liability | U45201RJ2008PTC027756
Identification No. of corporate debtor
5. | Address of the registered office and principal | 707, Paris Point Bani Park, Jaipur, Rajasthan- 302016
office (if any) of corporate debtor
6. | Insolvency commencement date in respect of | 06/04/2022
corporate debtor
7. | Estimated date of closure of insolvency | 02/10/2022
resolution process
8. | Name and registration number of the insolvency | Ajay Kumar Agarwal
professional acting as interim resolution | IBBI/IPA-002/IP-N00608/2018-19/11859
professional
9. Address and e-mail of the interim resolution | Registered Address:
professional, as registered with the Board Plot no. IID/31/1, Street No. 1111,
PS QUBE, Unit Number 1015A, 10" Floor
Beside City Centre 2, Kolkata-700161 WB
Email ID: cs.aaa.2014@gmail.com
10. | Address and e-mail to be used for | Registered Address:
correspondence with the interim resolution | Plot no. IID/31/1, Street No. 1111,
professional PS QUBE, Unit Number 1015A, 10" Floor
Beside City Centre 2, Kolkata-700161 WB
Email ID:cirp.sngrpl@gmail.com
11. | Last date for submission of claims 20/04/2022
12. | Classes of creditors, if any, under clause (b) of | Homebuyers and others (if any)
sub-section (6A) of section 21, ascertained by the
interim resolution professional
13. | Names of Insolvency Professionals identified to | 1. Vishnu Upadhyay
act as Authorised Representative of creditors in a | Reg No: IBBI/IPA-003/IP-N00153/2018-19/11843
class.
2. Vikram Singh Rathore
Reg No: IBBI/IPA-003/IPAN-00203/2018-19/12361
3. Babu Lal Gurjar
Reg No: IBBI/IPA-003/1P-N00297/2020-2021/13260
14. (a) Relevant Forms and Weblink::https://ibbi.gov.in/home/downloads

(b) Details of authorized representatives are
available at:

Physical Address: As in (10) above




Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a corporate
insolvency resolution process of the SNG Realestate Private Limited on 06/04/2022.

The creditors of SNG Realestate Private Limited are hereby called upon to submit their claims with proof on or
before 20/04/2022 to the interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proof in person, by post or by electronic means.

The submission of claims is to be made in accordance with Chapter IV of the Insolvency and Bankruptcy Board
of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016.

Submission of false or misleading proofs of claim shall attract penalties.
R S S

AJAY KUMAR AGARWAL
“sIhterim Resolution Professional
HBBI/IPA-002/1P-N00608/2018-19/11859

Place: Kolkata
Date: 09.04.2022
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SALUTE THE SOLDIER

IN FOND MEMORY OF
01 APR 1968 TO 09 APRIL 191

In the nemernbrance of Late Sep Amrik Singh
who [l us for his heavenly abeds oo 09 Agpg
1991, May Wahe Gum Jiglve strength co
CHHE SEEH frarerniny ondd his Gamily to benr
thiz Jass with courage ard Sortivade. He wall
ftonhnte to be a source of inspiration arxl
spfemgrh ior ws, Lor ws peay For him In onr
hearts and remembher o life lived so
wonderfully in the servive of 1he natico.

CO B All Ranks 6 SIKH

SEP AMRIK
SINGH

W YERIGE TR AfaE e, A
faamn 3 TR 303%-3033 2777 M i Tender ID:
2022 _SMC_787169_1 ¥IHH & WHFEmgoW
http://www.mahatenders.gov.in TAF o&/0%/3033
A 2. 03/04/3033 TF WER WA @1 F fou
Iue # | T/ -
- g e,

HIWTYT WEHTRUTHaRT

Registered Office: Trishul, 3rd floor, opposite Samartheswar
Tomphe, Law garden, Ellisbridge, Ahmedabad-1280006

Wheress the undersigned baing the Authorized OMcer of Asis Bask Ltd. wader the
Socutitiphios, Recanitruction of Financlal Asietd and Enfarcemant of Seciatity Inbeneit Act, 1002
and in esercise of the powen conferred under section 13 [17) read with Bule 9 of the Secanity
Imierest {Enforoement| rules 3302, msued demand notice upon the borrower mentioned Bl
0 TPy T amount mentionsd in the potioe witkikn S0 days from the date of recept of the sadd
mtrtien, The barrawer Bundng tailed 1o repay thi smount, nomsoe i Benky ghoin 10 The Barrawer
ind the pablls in genecal Ehat the usdenigned has taken podiession of 1he picoety dionbed
Feerein belors In exercise of powers cosrferred on himy Bere ueder Section 13{4) of the sald Act
read with Rule 8 of the sasd rules on the befva-mentioned dates. The borrower in partioular and
1he publis in general is hareby chutoned aot to deal with the praparty aod any dealings ek the

BTG Y9 WEPR! g4 Herey Haffed

- IXT, 91— .o, w_ie, - (e..)
w211,/ ogEa /#2022 famte: 08.04.2022
11 FAfasgT e 1
S HERTE g1 v Ud ey 2od w ¥ wenfia
3.31.0. wam & ot vavEE @ A e S e it
sEy avae AR i & ol &, PAfder s
&Y gd wie 2 sifow fRfy-10.05.2022 fuffa
&, R fiwge Rawor ga wewig 6 dawme-

www.cgcoopdairyfed.in 9% Iqcer 2| -
HEY e

| ORIX LEASING & FINANCIAL SERVICES INDIA LIMITED
{farmely known a5 OALS Auto Financial Sanvices Limited)
{8 Subsdary of ORU Auto Infrastructure Sanvces Limbed)

Regd. Office : Plot o, 84, Marol Co-operative Industrial Estale,
Andheri-Kurla Road, Andhari (E), Mumbai - 4001059

Tel.; + 91 22 2650 5003 | 6707 (MO0 | Fax: +91 22 2552 §540

Ermid: infof@ariandia. com | www.orixindia.com | CIN: UT4300MH2Z00PLC 163837

ORIX

POSSESSION NOTICE
(s per Appendix IV read with rule 81) of the Security interest Enforcement Rules, 2002)
Whereas, the undersigned being the Authorized Officer of the ORIX Leasing & Financlal
Services India Limited, under the Sacuritization and Reconstruchion of Financial Assets
and Enfarcement of Secunty Inerest Act. 2002 and in exercse of powers confermed under
section 13(12) read with nde 3 of the Sacurity Interest (Enforosment) Rules, 2002, ssued a
demand nobioe calling upon the Borower Chirag Prasad Trivedi And Co-Bormower's
Pallawi Shrimali, Chanchal Shrimali, Subhash Chandra Trivedi & M5 Trivedi
Diagnostics Center io repay the amount menticned in the notice dated 18-January-2022
bheing of Rs.1,43,91,862.11 {Rupees One Crore Forty Three Lac Minety One Thousand
Nire Hundred Sixty Two and Paise Eleven Only) as on 14.01.2022 along with further
interestwithin 60 days from the dabe of the sakd notics
The borrorer, having failed to repay the amount, nolice s hereby given o the bormower, in
particubar and the public, in genesal, that the undersignid has laken Symbolic possession
of the property descnbed harin below in axsrcize of powers confirmed on him under
sechon 13(4) of tha said Act read with rube B ol the said Rules on this 07-Apeil-2022,
Thee bowrower, in particutar, and the public, in ganesal, are hanby cauionad not o deal with
the property and any deafings with the property will be subject to the chame of the ORIX
Leasing & Financial Services India Limited, for an amount of being Rs.1,43,91 962,11
[Rupees One Crore Forty-Three Lac Ninety-One Thousand Nine Hundred Sixty-Two

THE RAJASTHAN STATE COOPERATIVE BANK LTD.

DiC-1, Opposite Mehro Balodyan, Tonk Road, Jaipur
Tender Motice No. RSCBPurchase22-23/03

| Sealed tenders ane invited from eligible bidders for following:-

1. Bid Ne. RSCBOracle ATS22-2301 - Request for Proposal (RFP) for Annwal Technical
Suppor of Oracle Exadata Appliance and Oracke DEM Resource for implementation of
Oracle Dratabase 19¢ and highes,

M. Events Particulars

Silart dale and bme of downicad of a-bid

Lasl date and time of download of a-hid

Schedule for tendors
Date & time for lenders
091,048 2002, 10,00 AM
28.04 2022, 3.00 PM

OFFICE OF THE PRINCIPAL S.M.5. MEDICAL COLLEGE &
CONTROLLER OF THE ATTACHED HOSPITALS, JAIPUR
No. 02-05FMC/Sioral2022-23 Dated:- 1.04.2022
OPEN TENDER NOTICE No. 1/2022-23
Bid lor supply & installation below menticned items are invited
from interested bidder's upto 25.04.2022 at 04.00 PM. Other
particukars of the bid may be seen on the procurement portal
(hitp:/sppp.raj.nic.in) of the slale and SMS Medical College,

Last Date of submassan of e-bid wilh Bid sacurity
Cpening of Technical bidfe-bid
Waebsiles where lender is availabie

2504 2022, 3.00 P
28.04.2022, 3.30 PM
Fipsc e proC. Al Rsthan o in
hitpa:irsch.acg
hitps:Vepan.raj.nicin
Managing Director

Hiwdrg waeax o s =

CONTAINER CORPORATION OF INDIA LTD.
110076

R s e

=

|
Ragd. Office: CONCOR Bhawan, C-3, Mat Laf, Norw Dalhi -

Tersder Matica
CONCOR irvites Cgan E- Tondir in bwo tads system for the following work:
Tender Mo. COMDAL/IChennal-Ili2022 CONMDALBengaluru2022
Selachon  of - ‘Warshougs  Pariner  for| Selecton of Warshoose Partner foe
Consingion, Cpevaton & Manleeants | Conyiracson, OparaSin § Mananind
o ok of Inageated Modem Wanehousing Facity(of Islegraled  Modesn Warshousing
: B lased of owned Bnd of WaeeRouse | Facilly o eased of oweed fand of
Parinie undar CONCOR's beanding in and| Warshousa Pavines undir CONCOR'S
eound Chinfai Grandsng in and amusd Sangaun
Porod of Conitect | 30 Years 30 Yoars
Eames Money Ra. 500,000 (Fivg lakhs only] theoughjRs. 500,000/ [Fres lakhs only| umugh
Deposit ePayment e-Payment
Ra. 1000 inchushes of all s and doties | RE. 1000 ncetve of ol tues and
Cost D100 | v rvasots m-cumymen duiters Briuch e-gayment
T r
TodrProcesi (R, 5310 s of s e s sl ™ e g
Foa Mo o) Prcugh -paymaent twianl
i Foeem DEL04 2022 1900 e b QR0S.2022 From  DRM.2022 MO0 b o
Date o Sat {Orieg] |12 ey ir:ﬂ-b&:ﬁ?zl?mm
Daty of Pre-Bd 104202 Al 10:30 Brs. @l Comorate 1004 2022 af 1230 hes. al Comporale
Magting Ciffca |Cefica
Dhatn & sma of R 1 ”
i of bat 05,05 2022 af 1800 H EL":‘I 05122 al VB0 Hrs
Date & e of D
cparing ol 10052022 #t 15:00 Hrs j"[ltﬁ?lJZ?m‘-ElIl]rﬂ‘:
1) days Fom the daie of opening of| 120 days fom e date of opening of
Vakaity ol the bals tender |tmrer
For other dedels inchuding algibdily crbers and lander cocument, phease wisd our websile
waw.concorindlacoin or contact the undersigned. Amendmentsicomgendm, | any, would bo
optoaded on welsie only. The oofplate lander documen can Be dowricaded koM webeda!
wrw pmdgrwizard, comiGCIL only E Diesctor {Distration Logissics)

Jalpur. Department website,
UBHN MNo.:- SMS2223GS0B00001 To SMS2223WS0BM02T
Sd-

DIPR/C/4728/2022 PRINCIPAL & CONTROLLER

IRCON INTERNATIONAL LTD.
{8 Genvt, of bnd

Ia Unsetaking)
Wk wewim rosn g, O - LASIOI0L 107 RS OMEN T

L
e-Tender Notice

e-Tender Np. | IRCONBMADFCCIL-CTP-1e-TondenLC Ext. Civil08-431  Dated ; 09.04.2022
Tendans in Two Staga bid System are Invited from biddans meeting qualifying requiremant for
the work undier the above nd, “Execution of Civil warks for foundation, Provision of
bosewell and providing, supplying and fixing of pumping machinery and other
miscellaneous works at 09 nos. of Level crossing for Extension of Level Crossing
over DFC trach”

Estimated Cost for ¢-Tender Humber [including all axes & GST][Rs 5802 53100
Last Date and Time of Bid Submissian for o-Tender Numb | 15.04. 2022 ugho 15:00 Hours

Fur further detads, visil wetsite al hilps:iwww.stenders covinfeprocurelapp. Corgendum I
any would ba hasbed onty on the web sile, Forany dartication pleasa contacl Additienal Ganaral
Manager, IROON, Phone b +01-3004612346, Emai ghachish.sinhai@ireon.ong

@ VAIKUNTH MEHTA NATIONAL INSTITUTE OF
COOPERATIVE MANAGEMENT
(A Grant-in-aid Institution under Ministry of Cooperation, Government of india)
Savitribal Phule Pune University Road, Pune - 411 007
020-25700000, 25701311; Fax 020-25537726 email: cme@vamnicom. govin

Walk-in Interview on 22.4.2022 at 10.00 a
For the Contractual position of Academic Associate
& Manager- IT for PGDM Programme to be
appointed through Institute certified agency
Please visit: www.vamnicom.gov.in for details & registration
Director

£

Uttar Pradesh New and Renewable Energy Development Agency, (UPNEDA)

!! sl camp 5 @ken poor bo accoplance !;

propartywill be subject ba the changn of Ay Bank Lid. and Paise Eleven Only) along with intenest inerean (Deptt. of Additional Sources of Enargy, Govt. of L.P.)

it E‘W_“ PO | Eem ok E@E’ﬂm. Theaormtmﬁenmni_s awiled o he provisions of Sub-Section (8} o Section 13ofhe| |advartising copy, # is ot possiile to veriy is) VibhutiKhand, Gomti Nagar, Lucknow
WAr. Gyanendra Singh Chauhan |PIor e, D-290. Semwall| parmd/zoss T Actin respict of Bme Avalabl 1o redeam the secuned Assels. |martards, Tha Indian Expross (P} Limited cannal| TeleFax: 0522-2720779. 2720829, Mob: 9415609012
5o Astan Singh (Applicant) M | Magsn Basni First Phase, Rs, M58061- Mmlmmwm be held responsible for such conlents, nor for any | . . - AN i ] g 2 : y
Asha Chowkan Wo Gyanends | Jodhpur Raj. 342001 + Imigrest and Al That Piece And Parcel Of Property Having Residential Plot No. 27, Khasara No. 124 loss or damage incured as & result of| Website: www.upneda.org.in E-Mail: compneda@rediffmail.com
Hheh (Co-applciny Lot Ta 126, Revanus Vilage: Jhama Ki Saray, Near Balaji Polytecnic Caliege, Tehst: Girwa MEESICHN S, WACL TIPS, Adeackitong, OF)

Notice Inviting Tender
UPMEDA invites Online Bids from Prospective Bidders through GeM Portal for
Empanelment & Rate Contract for Design, manufaciure, supply, erection, tasting

|individuals adversing in s newspapers of|
|Publications. We iherefore recommend  thal|
|readars make necessary inquires belore sending |

The above-menboned borowery Co-Borrowerpascantor are hereby given a 30 doys Nofice fo
repay the amownt, e 1he mortgaged property will be sotd on the expiry of 30 days from the date
af publication of this Matice, 33 por (e provisiens under the Audes § and 9 of Securily Intena

Udaipaur, Property Boundaries: East : Fiol No, 26 North : Open Plot West : Road 30'wide
South : Road W wide

|Enfarcemant] Rules JOOT. The borrowar's sttention b imdted 1o the provisions of Sub Section (§) Date : O7-April-2022 % | Financial lces Indla Limited. | W iy 4 R - . Y )
of section 13 of the SARFAES| Att 2002 in respect of time awallable, to redeem the secured assets. P|;:a; Lm.a.lng Rt Luamag &ina o - m;’:._ .:Eﬁmig:i “;'“im;‘;ﬁ:“’ﬁﬁm:f “’;':I! and commissioning including comprehensive warranty maintenance for 5 years
furthorized Officar) AxisBark LM} 1) a - LNODOOODOO12632 Authorised Officer|  [advertisement in any marner whatscever | |of 5kW Grid Interactive Rooftop Solar Power Plants with Zero-Export for captive

use (Capex Mode) in vanous Secondary School Buildings at various places in
the State of Uttar Pradesh under the Rashtriva Madhyamik Shiksha Abhiyan

~~« Aspire Home Finance Corporation Limited K MAHINDRA BAN (RMSA)
ASTIRE watal Oswal Tower, Rahimiullah Sayani Road, Opposite ST Depol, Prabhadevi, Mumbai-400025 T ~ —— ———— |
i Email ;- info@ahicl.com  CIN i~ UBS323MH2013PLG246741 SMNo Name of Work Ty | Tl ke
POSSESSION NOTICE (FOR IMMOVABLE PROPERTY/IES Passession Notice [for immovable property) — T — . :
T s Mol e ema D) maik Design, manufacture, SUPDIY, 61%6-| 1070 Nos
h‘w the undersigned being the Authorised {)fﬁcgr ol the Aspire Home Finance Corporaton Lid, under the banking comparny within s mearning of the Banking Reguiation At 1949 kaving it's Registered fion, lesting and commissioning in- | ]
Securitisation and Reconstruction of Financial Assets & in compliance of Rule 8(1) of Enforcemant of Security Interest Offic af 27BKC, © 27, G Block, Bandra Kurta Complex. Bandra (E), Mumbai - 400 051 and cluding comprahensive warranty Iy
Art, 2002, and in exercise of powers conferred under section 13(12) read wilh Rule 3 of the Securly Interest branchoffice a1 Basement, 57-Krishna Tower, Santar Patel Marg, C-Scheme Jaipur Rajasthan- maintenance for 5 years of 5 KWW 5.35
(Enforcameant) Rules 2002, issued demand nolice/s on the date mentioned againsi each account calling upon the WA, under Secuntisation and Reconstnacion of Financla! Assets and Enforcement of Grid Interactive Rooftap Salar I;I';;:g:zzgq;ﬂ caﬂmhl .

Securnily Inberest Act, 2002 ["SARFAES] Act”] and in emarcise of the powers condomed undis 1

sectons 13 (12) read with Rie 3 of the Secunty Interest [Enlonement) Rules, 3002 issusd a

Demand Motice dated  Z2nd December 2021 for Loan Account No. - LAP 13037784, Pt o f

H8061350 & 18274118 calkng upon the bomower's | paries Mi's Raimal Bargara (Through s mands 10 be recene

ProgristorParinenDivectot) (Bomower], Mr, R Mal Banjara (Co-BorrowerMorigager], Mr [ Wesous "'amér::,”‘qf‘a‘e O LM | | from various sources.

Raimal Banjara (Co-Borrower), Mrs. Sugana Dew (Co-Scrrowenforigager), Mr. Vitaram L 8 ]

Iﬂ: "FH: ”:ﬁ:;’é?lfm;fm;g}:ﬁ"m': “15 u;a;mﬂmaﬁ;gﬁ“ngﬂm; The wnrk completion time for all the abcwe work is 4 (four) month. The Bid dnc

0 215! Decerniber 2021 within B0 dnys fram tha dali of coceiol of the s34 Demand Note ument is available at GeMPortal from 08.04, 2022 Interested bidders may view,
download the Bid document, seek clarification and submit their Bid through

Tha aforementionad Bomowe's | Guaranion's Morigagor haring fadled bo repay the amount, : . !
notios i henmby gven 1 the Bomowen's.| Guarantors Morigagor and the public in genoral that GeMPaortalupto the date and time mentioned in the table below:

redpiciive borrowen's o repay The amount as mentionisd agamst éach accoun within B0 days from the date of
notsce(s\'dabe of receipt of the said nolice/s.

The bormower/s having faled to repay the amount, notica ks harebry given to the barmower's and the public in general that the
undersigned has laken possession of the propedyfies described hersin Delow in oxefcise powsrs confermed
on himd her under Section 13(4) of the saéd Ac read with Rule 8 of the sald Rules on the dales mentioned agains!t
mach accown

Thar bormowen's in pasticutar and i publc in general i hieneby cautioned nol to deal wilth the propenyies and any
daaling with the propertyiies will be subject to tha charge of Aspire Home Finance Conporation Lid., forthe amount and
interest thereon as par loan agreamant. The borrowies' atlention is invibed to provisions of Sub-saction {B) of Section13
of the Act, in respect of teme avallable, to redeem the sacured assets

Power Plants with Zera-Export for
caplive use (Capex Moda) in vari-
ous Secondary School bulldings at |

may vary widely, De-
pending upon the de-

Sr, | LoanAgreement No. /Name of the | Demand Notice | Dateod Darscription of the the undersigned s iaken Symbalic povsession of e propey descrived heresn below in {ajlAvallability of tender document on webslte | From ; 08.04 2022
Mo, | - Berrower,/Co Borrower, Guarantor | date & Amoust |patsession Taken Propeety /bes mortgaged ;x:ﬁémi?m%mhm her under Section 13{4} of the said Act read with Fule 8 of {b].Elﬂ SUEI‘I‘IEIEEIQH n:..! da’tea‘\"me O 06 05 ?ﬂﬂ_ﬂﬁﬁﬁﬁﬂ pm
1| LXBIKOQ417-180051719 | 07-12-2020 | 06-04-2022 | Ward No.13, Choudhary Colony, Lunkaransar, 2 e . {c)|Pre Bid Meefing | On: 13,04 2023 at 72730 pm
Chand Mohamesd & Khatun | fer Rs. Bikaner, Rajasthan - 334603 mmsaﬁ;ﬁ&mﬁﬁmﬂaﬁ il b (d}|Online technical Bid Opening date & time | On: 06.05.2022 at 6:30 pm
et e Tha Borrowers | Guaranion's Morgagor mentioned hansinsbove in particoiar and S public in {E] L.re”ta!“"e Online financial Bid Opening date |

Sd/-
Authorized Officer,
{Aspire Home Finance Corporation Lid.)

ganacil s heneby cauioned nol nmrmﬁﬁmwwmsm;ﬁmmw;ﬂ gtlrne {Only of technically gualified bidders)| On: 11.05.2022 at 3:00 pm

be sutyect 1o T charge of the K MAHI NK LIMITED, for an amount Rs. {f) |Venue of opening of technical UPNEDA Head Office,

Hzmm nw’jﬁmg‘gﬁmﬂg‘gtﬁmm Six Thousand Three Hundred and Forty |& financial Bids Vibhutihand, Gomti Nagar,

lomg with fsure intenest al the confractual mbe and

subsitute iemsl, incidental expensis, st and danmes el | Lucknow-226010
Description of the Immovable Property: Mumbers of the system mentioned as above, may increase or decrease. Direc-

All a1 par and parcel o Property Bearng ‘Fiat No, 24, lanta Colony, Gram Kud Bhagiasan: tor, Uttar Pradesh New and anﬂwame Energy Development Aglancll_.r {UP-

Housing Board Jodhpur, Rajasthan-242005, Admeasuring area 138 88 5q. Ga” MEDA) reserves the right to reject any or all lenders without assigning any

Bounded as below:-East- Other  West- Othar  North - Other South - Other

reason thereof. The decision of Director UPNEDA will be final and binding.
Datu: 05/0472022 {Authorised Cfficer)

Place: Jodhpur Kotak Mahindes Biark L. Director, UPNEDA
ok of ;..; <t | Joihpir, Ra-342001, Ph. 0291-2638248, 2638004,

j E.: vilodh@banknfbaroda.co.in [For Immovable Properties Oniyl

Winereas .hn undersigned b-:mu the Authorized Officer of the Bank of Baroda under the Securitaation and Reconstroction of Finarstial Assets
and Endorcement of Secusity Intesest Act, 2002 and in exercise of powers condermed under section 13(12) read with Rule 3 of the Security
nterest {Endorcement) Rules, 2002 (54 of 2002}, lssued a demand notice dated besow mantionad cafling upon tha under mentionsd bormowers
to repay the amount undir montioned in the nofice along wilh fulumg Imerest and charges i any, within 60 days from the date of receipl of the
sall rotice,

The Borrgwer having fafed (o repay he amount, nodice i haretry given bo the barnower and the pubilic in panemal thal the undarsigned has taken
possassion of the property described heroin bilow in eoergise of powers conlenned an him under Bection 13 and sub Section (4) of Act read
wilh rule 8 of the Sacurity Inteest Enforcament) Rules, 2002 on this the 0Sth day of April of the year 2022, The bormower in partcular and the
public ingeneral ks haretry cautioned not 10 deal wish the property and any dealings with the property will be subgect 10 the change of the Bank of
Baroda Branch for under mentionesd amownt including imerest and furlbes interest, other expenses theneon, Tha borrowen's alberdion i3
[vaited 1o provigions of Sub-Section (8] of saction 13 of ihe ACt, innspact ol lime pailable, 10 rediem the Saound pssets

Place : Rajasthan
Dated : 05-04-2022

PUELIC NOTICE

I'CI'CI' ::-w““ﬁﬂﬁ?‘ mLagmrmrﬂa:e L‘%um Cicle, llrﬁudwarﬂaﬂ b "
Bﬂﬂk parate ; ICIC! Banl Towvirs, Bandra-Kurls Complex, Mumba 400 D31
GOLD AUCTION CUM INVITATION NOTICE

The below mantionid b-;rrnwus h-u‘-l:l been ssued notice to pay off their outstanding amou towards The Eaclity agaenst gokd
omaments.| Facikny") avaded by them from IC3CH Bars Limited (TCICI Bank®). We e constrained 1o conduct an auction of pledged gold
ornumiints on April 20, 2022 &5 thiry havae Tarled to rapay thi dues. ICICI Bank has the autharity to remose account /change the auction date
wathout aivy prioe notice. Auction will be hed aniing -hitpsy!jewsl-suction procuretigar.com between 12:30 pm 1o 3:30 pm. For detailed
rmnsrld-mru‘lllluus s fog into given website. hl;.!sm:ﬂ dul;l,usudburruwcr al'll;mrdlllmLs will bt axpplacabli bo begal Fusirs:

R Station Road Branch, Mear Minenva Complex,

POSSESSION NOTICE

POLICE HEADQUARTERS UTTARAKHAND

Mrmnoh Basm:
TETTR

sh Road, Dehradun
E-Tender Notice
On behall of the Hon'ble Governor of Uttarakhand, the Uttarakhand
Police has proposed to purchasednstallaton of matenals through e-
tender as par the following -

Installation and r_ommmslnning of EUM'HIIE_HE\& Eyﬂh‘.-m In Subordinala
-.",‘c.urts [=1] I:IIeriL‘r Drhragiun i‘.l'lk.asnagar. Bishikash) and Namital
1F|amnagar. Hakdwanl, NH.II‘IIIEI]

Theralore, lor the above purpose, e-tenders are invited frem the
manufacturer or the autharized firm as follows -

1. Last datefime lor receipl of e-tender - 02.05.2022, at 1030 Hrs.
2. Date'Time of Opening of Technical Bid - 02052022, at 1100 Hrs.
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ABOBES 00001 S |

IO FRE Tl |

s eniihe Pt Bk T ER| 11.01. 2022 i 1 2022
ETITTr ey  Mranih Mame 1.|M's Neeta D’Tlﬁ Ugam Singh Rs. 14 20 001 22 Equ_nahl-_z Morigage of Froperty WM, Rest all details ol e-denders is available at the website
Trmnah Mame: Bikansr-Ambodknr GTFLOLEOO7AT | Bhati (Partner), Ms, WNiharika| Rs. 14,20,001. Residential Property at Plot Mo, 18-A, Rs. 14,29,091.22 - < .

T | Singh 0o Mahendra Singh Bhati| 35 oA 30012087 | om0 i as.0n 30.11,2021 and htips: /iuktendars.gov.in Sdl- (Jagat Ram)
{Partner] and its Guaranior Ms.| (¢ imerestwil | Mahaveer Colary, atanada, JodNpUL | 4 e interect thereon at Mo, R-27 (Prakashan)2022-23 DIG {Police Telacom),

Rajasthan admeasuring 1352 5q.ft=
12560 Sq. Mts owned by Sh. Ligam
Singh Bhati S0 Jai Singh Bhati and is
bounded as following: On the Morth

continye 1o accrue Drate: April 8, 2022

from 0.12.2021)

the condraclual ratlescost,
charges and expenses,
05.04.2022
Rs. 4.65,683.52
as on 30,08, 2021 (4

Member, purchase commities,
Palice HORS, Dehradun

Niharika Singh Dfo. Mahendra
Singh Bhati (Guarantar],
Gajendra Singh Ugamsingh Bhati
| Guaraniar)

TG CE |
Wrmiots #F

Wrra T Wik |||
Ilinlln-
"

3 |Mis Vieena Sales, Veena Kanwar| 11.01.2022 | by: Bt wide strest Plot 15, On the) e’ coniinge 1o FORM &
T u.-n:;‘ Enraiy {Prop.) and its Guaranior Ugam As. L:::g:;tgz South by: 20 f Aoad, On the East by a;[érutr:n,jl {]1_Tl:|_2|-vi]21_| i EF;‘.Iﬁﬁ MHQUF:ES';ENT e
ST AR | snaah Singh Bhatl (Guaranior) &) 8500 L2021 | Hparse of Rajaram Srivastava, On the | 3nd furher inferest therean [Under Regulation Wsahventy nkrupty Board of India
-.;;;;2-;.2213,*';'?;’-3 J : e i n Ga.:ndm Singh {hgnﬂ1slﬂuh Bharil 1+ interest will West b Pln‘lll'dn 18-8 al the comraciual {Insohency Resokution Process for Corporata Persons) Riagulatiors. 2016
5 l:Gll.IﬂrEIHur] contnwe 1o pecrue it g ratp+Losl, charges and FOR THE ATTENTION OF THE CREDITORS (OF SNG REALESTATE PRIVATE LIMITED
Date : 09.04.2022 Awmthorized Officer I from 01.10.2021) EXpENEEs.
Place : Ganganagar, H dch, Kota, Ajmer, Bikaner, Nagaue, Bharatpur. Jhunjh , Chu i T n RELEVANT PARTICULARS
s Flace  Ganganagar, Hanumang &, Ajmer, ner, Naga aratpur, Jhunjhang, Churn For ICICI Bank Limited / Date: 05.04.2022, Place: Jodhpur Authorised Dificer (Bank of Baroda) LT T T SNG REALESTATE PRIVATE LWTED

2. | Dl o Incaparation of Gorporle G0l
& F\I.l.‘l.'.llly' Lncar which comarais dabior i
| ineniparaled | mgiered

AT
Aty nlmn-:m EFJEUS
{ROC Jaigur-Rgasihan)

KONKAN RAILWAY CORPORATION LIMITED

i r ; 4, | Corporte Mensty Mo, / Limiod Lisk&ty. | (M0 TRLIPOBPTCOITT S
& Uriaont s ad Lcualond BRUNAT BENGALURU MAHANAGARA PALIKE | |, oo s
& | Address of T regisiecsd cifce and T, Parts Foal Ban Park, Jalgar,
Head Office : Udhampur Srinagar Baramulla Rail Link "USBRL" Project, Satyam Complex, Marble Market, Extn-Trikuta Nagar, Jammu, Office of the Executive Engineer, Pulikeshinagar Division, BEMP | principal ofica ir:g;:;'wmm debior | pﬂa,s;:«_m;m 20
Jarmmie & Kashmir -180 011 India. Tel: +91-191-2480778 E i Office Building, Robertson Road, Frazer Town, Bengaluru, B, | ischvency commencemant daie n respedt | CeARR0Zs
EE/PN/ITENDI01/2022-23 Date:08.04.2022 | [ e i
KRCL invites applications for the following posts on Contract basis to work at Udhampur — Srinagar - Baramulla Rail Link {USBRL) Project, INVITATION FOR SHORT TERM TENDER.- il'lﬂ ca" i :x:::}“,d_.m,,m_wwmw T Ajay Fumar Agareal
Jammu & Kashmir, UT. (Through | syt Fostal anty) insolvericy professiona actng as nleim | BEVPA-DOZP- OSBRI TH11855
e cEthe Fixed The Executive Engineer, Pulikeshinagar Division, inviles| | .mmmﬁﬁf;'ﬂ o e
1 1 i Adddress 1 e Ut J Addresy:
Sr. | Notification | Notification| o o0 o0 | gemuneration | M0- ©F Age Date, time and place of lendars from eligible tenderers for the works detailed in the table [ profassinn, a8 ragisteced with the Badd | Pled no. IENTAIT, Skeeed Mo, 111,
No. No. Date 5 Post fimit walk-in interview below: PS5 QUEE, Uisit Murmbes 10154, 108 Floge
Contract Basis) | {In Rupees) " : p
sl Name of the Work Appran. Value of EMD Baside City I:,n-n‘m:{_ Knhalal.:l\:-:.!m Wwe
Date : 19/04/2022 reporting time @09:00|| | Ne: : Wkpa il gnRet | | [y s
- i to 13.00hes. Place: USBRL Project Head Improvements of Roads & D’a'_“ in Ganesha coTaspandence with e iniasim fesokition. | Flot no, IDV311, Steeet No. 1131, PS OUBE
KR/HO/IKS PR Pratocol T 30,000/ : guppe ape Office, Konkan Railway Corporation Ltd., 1. {Block Athmananda Colony & Surrounding area | 100.00 | 2,00,000/- | professicanl Uil Membee 10154, 108 Floor, Beside Gty
1 23/03/2022 . 1 |limit is 62 years as inWard Mo, 32, Kaval Byrasandra, Cienire 7, Kedkants TOOTE1 WE
02/2022 Assistant {per month) 01/04/2022 Satyam Complex, Marble Market, Emad ki st ot
i Extension-Trikuta Nagar, Jammu, lammu & 5 :ITI':'_IW""E'_'I'"ZM? hott_ Hua?% &M[}ra;?f in 11| Loot dote tor sebmission of chaims T aamas
g i Isnweshwaralan Layou unEsiward | | ¥2]Classes of conchions,  any, underclavss | Hometeayes and oihees (if any)
Kashmir (U.T}. PIN- 130011. Tempie back side & Sumounding area in Warg | 10000 2,00:000¢ | i of sa-sction [A) of section 21
Date : 26,/04/2022 reporting time @ 09:30 Mo, 48, MM"IWEFBI:I'E_EEF. :ﬁ:ﬁtﬁ'ﬂ iedirien redoirion
to 12.00hes. Place - Recruitment Cell, 6th Canstruction of New Ambedkar Samudhaya T Vs o o - :
; ¥ ¥ A oy Professonals dontlind | 1. Mishny Ugadhyay
o [RRHONKIEREL o oy | DYFASCAOY | T 78,800/ | aSyears  |Floor, Konkan Rallway Corporation Ltd., 3. |Bhavana at N.C. Colony Borebank Road in| 10000 | 2000000 | octss utrorsed Rogeosoriaivn of | Reg No: BBAIPATHIP-NOD1 S0 1810011843
032022 Project {per month) Belapur Bhavan, Plot No. 06, Sectar-11, CBD Ward Mo, 61, 3. K. Garden, | craditnr in & ciass. 2 '.'J\ra'wE.r.lghFLalr::ra
Belapur, NaviMumbai, Maharashtra. 1) Tender documents may be downloaded from GoK A
e-procurement portal from 13.04,2022, 4:00 p.m. onwards. | ey Mo: BIEAPA-DIMIP N7 E00-2124/ 1 2260
Assistant Assistant Account Officer/Project - 2) Last date for submission of tenders; 22.04.2022 upto 14, {a] Rehrant Forms and | Winblick: hitps bl govinhomerdownioars
, Account | 47,600/ | aDyears | Date25/04/2022 reporting time @09:30|| | 4:00 p.m. 3)Date & Time of Pre bid Meeting: 18.04.2022at | | | [0 sermanmseniiis | Fryscstdiwss s n (1] seve
Officer/ {per month) to 13,30hrs. Accounts Assistant/Project - 4:00 pm. 4) Opening of Technical Bids: 25.04.2022 at 11.00 | [ e ey Liw Triunal s crdared e commencament o &
KR/HO/IK/P-R/ Project Date : 27/04/2022 reporting time ©09:30 am. Further details can be accessed from GoK | |comomeinsctmncy rsiution process of the SHG Reakstate Privavs Limited on RO
— 04,/0a,2022 to 13.30hrs. Place : USBRL Project Head E-pmcur&ment website: MMME-EWJD or The cresfitors.of SNG Reslestale Prate Limded ane hanaby calod upon 10 submil ek caims with peool
: : : Pl N / i f agairstoniy No. 4
04/2022 B " Office, Komkan Railway Corporation Ltd., e-procurement helpdesk : 080-25481112 or contact the ﬁfqmﬁmmﬁmﬂmﬁmwmfuﬁm“@&
4 Assistant/ i bl I 30 years Satyam Complex, Marble Market, office of the undersigned. Sl LIS W g a0 ¥ i, D oSt By Wl cel st
: e subimssion of cisms b5 o be Made i aceedance wih Crapies IV of 4 el Banken
Project Iper manth) Exlens:.bn-Tnkuta Nagar, Jammu, Jammu & Sdl- Executive E|-|.glne||a~|r1 Pulikeshinagar Division. gu.-..-uun-i:?;m;;éusdma:mﬂrqcxmuupm;n.gﬁfufgma ok
Kashmir [U-TJ. PFIN-120011. TED FROM COVID-13, NO FELE E INTIL THERE I5 A CURE Subsrresion ol [ekse or miskeading proots of claim shal sl panalles
Candidates shi_:ruld see the details notification, eligibility c{iteri_a, date and time :_:f Walk =in— Intenlieu_v on the KRCL website @ @ w“r * .FﬂlT:I;:y_slnﬁ * | @“‘Enhm - Imdm.k.lm' Kuwprﬂmﬁ:ml.l
www. konkanrailway.com at the link -> Recruitment -> Current Notification and may report directly for walk-in-interview at the above address. Distancing Hygiena Dizte: 0304 3022 Regd Ko, IBEVEPA-S02NP-HO060E 20151511858
Chief Engineer/Works & Planning
Jaipur
] e | o e | e e e
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Office Of The Gram Panchayat
Pilod Panchayat Samiti Pilani

Date:8-4-22

Open Tender for Civil Works Tn panchayati Raj Rules 18]

i NIB Code | PGF2223A0006

el ks : UBN Code :- PGF2223WS0B00018 10 20
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